IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 15.09.2022

SL Name of C.A.No IDate of Case No. Court Reject
No. Appl:.cant Application Fee Status

K. DAS |76446/2022(15.09.2022 |WP(C)/20510/2022 |10

2 ;éﬂiﬁTY 76449/2022(15.09.2022  [WP(C)/20179/2022 |10 c
JIBAN
3 |JYoTI 76457/2022|15.09.2022  |ABLAPL/11065/2022 |10 c
PRADHAN
4 |SARAT DASH|76469/2022|15.09.2022 |ABLAPL/7538/2022 |10 c |
SANJIB
5 |KUMAR 76476/2022|15.09.2022  |ABLAPL/11059/2022 |10 C
BHANJADEO
6 |sS R PANI |76496/2022(15.09.2022 |ABLAPL/10962/2022 |10 c |
(N s 76510/2022 |15.09.2022 WPC (OAC) /773/2018 |10 c
'8 |M.R. SRAHOO|76516/2022(15.09.2022 |[WPC(OAC)/753/2018 |10 c |
9 |B K DAS  [76533/2022(15.09.2022 |[WP(C)/11699/2022 |5 S
10 M. NAYAK [76541/2022|15.09.2022 |[WPC(OAC)/819/2018 |10 c |
11 |s K BEHERA|76567/2022|15.09.2022 |[WP(C)/5800/2022 |1 o |
12 |S K BEHERA|76569/2022|15.09.2022 |[WP(C)/2667/2018 |1 o |
13 |s K BEHERA|76570/2022|15.09.2022 |[WP(C)/5172/2022 |1 o |
14 |S K BEHERA|76572/2022|15.09.2022 |[WP(C)/1826/2010 |1 o |
15 |S K BEHERA|76573/2022|15.09.2022 |[WP(C)/9893/2011 |1 o |
16 |S K BEHERA|76575/2022|15.09.2022 |[WP(C)/10572/2022 |1 o |
17 |S K BEHERA|76576/2022|15.09.2022 |[WP(C)/5740/2021 |1 o |
18 |S K BEHERA|76577/2022|15.09.2022 |[WP(C)/5510/2021 |1 o |
19 |s K BEHERA|76579/2022|15.09.2022 |[WP(C)/230/2022 1 o |
20 |s K BEHERA|76580/2022|15.09.2022 |[WP(C)/5974/2022 |1 o |
21 |Ss K BEHERA|76581/2022|15.09.2022 |[WP(C)/12040/2021 |1 o |
22 |s K BEHERA|76582/2022|15.09.2022 |WP(C)/1218/2022 |1 o |
23 |B K SWAIN |76583/2022|15.09.2022 |[WPC (OAC)/2806/2018 |10 c |
‘24 pnpront ‘76590/2022‘15.09.2022 CONTC/5359/2022 ‘10 ‘c ‘
25 |A K DAS  |76594/2022|15.09.2022 |[WP(C)/22797/2022 |10 c |
|

26 |A K DAS  |76595/2022|15.09.2022 |[WP(C)/22796/2022 |10 c




D K
27 |omanTy | 16596/2022]15.09.2022 WP (C)/20556/2022 |10 c
M R
28 | rpay | |76602/2022]15.09.2022 WP (C)/22935/2022 |10 c
M R
29 | oupray |76603/2022]15.09.2022 WP (C)/22933/2022 |10 c
M R
30 | oopray | |76604/2022]15.09.2022 WP (C)/22930/2022 |10 c
M R
31 [Lourpay | |76605/2022(15.09.2022 WP (C)/22929/2022 |10 c
M R
32 L oupray | 76606/2022]15.09.2022 WP (C)/22926/2022 |10 c
M R
33 | oupray | |76609/2022]15.09.2022 WP (C)/22924/2022 |10 C
M R
34 Lourray | |76613/2022(15.09.2022 WP (C)/22924/2022 |10 C
PRATAP
35 |KUMAR 76616/2022/15.09.2022  |[CONTC/4647/2022 |10 C
MOHANTY
G. C.
36 |2 on 76637/202215.09.2022  [WP(C)/9096/2019 |10 c
37 |P s DAS  [76642/2022[15.09.2022 [CRLMC/1131/2022 |5 S
38 |P s DAS  [76643/2022|15.09.2022 |CRLMC/1130/2022 |5 CE
A. K.
‘39 CHARYA ‘76654/2022‘15.09.2022 WP (C) /1105/2021 ‘5 ‘U ‘
140 |S K SAHOO |76672/2022(15.09.2022 [WP(C)/29210/2020 |10 lc |
141 |S MOHARANA|76675/2022(15.09.2022 [WP(C)/21048/2022 |10 lc |
42 |M BARAL  [76678/2022(15.09.2022 |[WP(C)/23077/2022 |10 lc |
143 |M DAS 76680/2022(15.09.2022  |[WP(C)/17294/2021 |5 CE
44 |s PADHI  |76682/2022|15.09.2022 |[WP(C)/26229/2020 |5 CE
‘45 MROTUNJAY ‘76685/2022‘15.09.2022 WP (C) /23581/2022 ‘10 ‘c ‘
PAGAL
46 |[M.R. SAHOO|76690/2022(15.09.2022 [WP(C)/10890/2022 |5 v |
47 |A MISHRA |76699/2022|15.09.2022 |CONTC(CPC)/88/2012 |5 CE
B K
‘48 MOHANTY ‘76701/2022‘15.09.2022 0JC/11529/1997 ‘5 U ‘
49 |L K NAYAK |76702/2022|15.09.2022 |0JC/8957/2000 5 oo
50 |s BHOI 76703/2022(15.09.2022 |0JC/10215/2000 10 U
51 |MADAN DAS |76704/2022|15.09.2022 |ABLAPL/18473/2019 |5 v
52 M K SWAIN [76705/2022|15.09.2022 |RPFAM/125/2020 5 v
53 |J SAHOO  |76706/2022(15.09.2022 |CMP/756/2022 4 v
54 M K SWAIN [76707/2022|15.09.2022 |CRLMC/3341/2014 |5 v
55 |P C DAS  |76709/2022(15.09.2022 |FAO/238/2011 5 CE
‘56 y ‘76711/2022‘15.09.2022 WP (C)/7944/2018 ‘10 ‘c ‘

MOHAPATRA




57 |A K SWAIN [76712/2022|15.09.2022 |[WPC (OAC)/3475/2016 |5 CE
58 |T BAG 76716/202215.09.2022  |[WP(C)/39451/2021 |1 o |
G S
59 | OHANTY 76719/2022|15.09.2022 WP (C)/12015/2022 |5 U
B K
60 | oianTy 76722/2022|15.09.2022 WP (C)/8618/2003 5 U
B K
61 | onANTY 76724/2022|15.09.2022 WP (C)/8617/2003 5 U
B K
62 | onanTy 76726/2022|15.09.2022 WP (C)/8616/2003 5 U
B K
63 | onaNTy 76728/2022|15.09.2022 WP (C)/8615/2003 5 U
B K
64 | oHANTY 76729/2022|15.09.2022 WP (C)/8614/2003 5 U
B K
65 | oHANTY 76730/2022|15.09.2022 WP (C)/8613/2003 5 U
66 |L K NAYAK [76732/2022(15.09.2022 |WP(C)/5581/2022 E U |
67 [B.K.DALEI |76734/2022|15.09.2022 |[WP(C)/14786/2015 |5 U |
68 [B K DALEI |76735/2022|15.09.2022 |[WP(C)/14786/2015 |5 U |
69 |6 C JENA [76740/2022|15.09.2022 |[WP(C)/25794/2021 |5 U |
70 |G ROUT 76742/202215.09.2022  |[WP(C)/38867/2020 |5 U |
BIKRAM
(R veinivioy 76773/2022|15.09.2022 WP (C)/39451/2021 |10 c
72 |T.K.NAYAK |76774/2022|15.09.2022 |[WPC (OAPC)/187/2018 |10 s |
B. R.
73 |opuapapp | 76776/202215.09.2022 WP (C)/39451/2021 |10 C
RAJ
74 |KISHORE 76781/20221(15.09.2022 CRLMC/552/2014 10 C
SWAIN
M/S
SURENDRA
75 | iMaR 76783/2022/15.09.2022  |WPC (OAC) /2952/2016 |5 U
GARTIA
SANJIT
76 | unm pag |76796/2022|15.09.2022  |ABLAPL/8073/2022 |10 C
77 |D.K.SAHU |76801/2022|15.09.2022 |[WP(C)/4662/2022 10 c |
78 |D.K.SAHU |76803/2022|15.09.2022 |[WP(C)/4662/2022 10 c |
79 |B.K. PATI |76852/2022(15.09.2022 [WP(C)/2456/2011 10 c |
M. R.
‘80 BARIK ‘76857/2022‘15.09.2022 CRLMC/2951/2018 ‘10 ‘c ‘
81 |L. D. SAHU|76864/2022|15.09.2022 |ABLAPL/14916/2021 |10 c |
82 |S. K. DAS |76868/2022|15.09.2022 |[WP(C)/15171/2010 |10 c |
MANTU
‘83 L SWAL ‘76872/2022‘15.09.2022 ABLAPL/9606/2022 ‘10 ‘c ‘
84 |P.K. 76876/2022(15.09.2022 WP (C)/12992/2022 |10 c |




[PRUSTY

P.K.

85 | LiuaTy 76878/2022(15.09.2022  |WP(C)/12995/2022 |10 c
P.K.

86 | LiuaTy 76880/2022(15.09.2022  |WP(C)/12991/2022 |10 c
P.K.

87 | LinsTy 76882/2022(15.09.2022  |WP(C)/12987/2022 |10 c
P.K.

88 | 1oliny 76883/2022(15.09.2022  |WP(C)/12988/2022 |10 c
P.K.

89 | LiuaTy 76884/2022|15.09.2022  |WP(C)/12990/2022 [25.10 |C
P.K.

90 | iuiny 76885/2022(15.09.2022 WP (C)/12437/2022 |10 c
P.K.

9N |iusry 76886/2022(15.09.2022  |WP(C)/12993/2022 |10 c
P.K.

92 | iudiny 76888/2022(15.09.2022  |WP(C)/12994/2022 |10 c

93 |S.P.SAHOO |76890/2022|15.09.2022 |CONTC/5240/2022 |10 u

94 |D K NAIK [76899/2022(15.09.2022 [WP(C)/8278/2021 |10 i

95 |s. SAMAL [76916/2022(15.09.2022 |[WP(C)/7411/2021 |10 i
BYOMAKESH

96 | onroaray | 76918/2022(15.09.2022  |CRLMP/1815/2022  [10 c
S.K.

97T |oummay  |76919/202215.09.2022 WP (C)/19862/2022 |10 c

98 |P K BEHERA|76930/2022|15.09.2022 |CRLMP/1807/2022 |10 c
P. L.

99 | ouma 76949/2022(15.09.2022  |WP(C)/29685/2021 |10 c

1100 [M.R. SAHOO|76951/2022|15.09.2022 |WPC (OAPC)/298/2018 |10 c

101 |72 b 76952/2022 15.09.2022 WP (C)/29688/2021 |10 c
MISHRA ) )
R.C.

102 |2t 76957/2022 (15.09.2022  |WPC (OAC)/3889/2016 |10 c
P. L.

103 | -t 76961/2022(15.09.2022 WP (C)/38002/2021 |10 c

104 |72 b 76963/202215.09.2022 WP (C)/30678/2021 |10 c
MISHRA ) )
TAPAN

105 |00 76966/2022(15.09.2022 WP (C)/21887/2019 |5 U
TAPAN

106 | 76967/2022(15.09.2022  |[WP(C)/27950/2019 |5 U

107 [LAFAN 76969/2022 15.09.2022 WPC (OAC) /1590/2015 |5 U
SWAIN
P K

108 || oy |76972/2022(15.09.2022  |CRLMC/827/2021 10 C
H K

109 | ara |76978/2022(15.09.2022  |CRLMC/2274/2022 |10 c




110 ;isEﬁA 77001/2022|15.09.2022  |[WP(C)/15777/2022 |10 c
111 EAHgé 77009/2022|15.09.2022 WP (C)/19196/2022 |10 c
112 ;:TRIPATHY 77011/2022|15.09.2022 |WP(C)/18518/2022 |10 c
113 Sﬁﬂgﬁ 77016/2022|15.09.2022  |[WP(C)/13799/2022 |10 c
114 EOEANTY 77025/2022 |15.09.2022  |CRLMC/2225/2022 |10 c
115 |[P.R. SWAIN|77038/2022|15.09.2022 |[WP(C)/6224/2004 |1 o
116 géu?éAY 77039/2022|15.09.2022 WP (C)/21423/2022 |10 c
117 [R. DAS 77041/2022[15.09.2022 |ABLAPL/4686/2020 |5 U
118 [P.N JENA |77053/2022(15.09.2022 |[WP(C)/21491/2022 |10 i
119 géﬁfRAY 77057/2022|15.09.2022 |[WP(C)/21711/2022 |10 c
120 giéL KUMAR |09068/2022115.09.2022  [Wp(C)/17612/2022 |10 c
121 |s BISWAL [77072/2022[15.09.2022 |CRLMC/1207/2022 10 i
122 ?iﬁ;iEK 77073/2022|15.09.2022  |[WP(C)/18677/2021 |10 c
123 iiﬁéiEK 77074/2022|15.09.2022 WP (C) /27965/2021 |10 c
124 ?iEEiEK 77075/2022 |15.09.2022 WP (C)/27964/2021 |10 c
125 ?iEEiEK 77076/2022 |15.09.2022 |[WP(C)/13688/2021 |10 c
126 ﬁiEEiEK 77077/2022|15.09.2022 |[WP(C)/13686/2021 |10 c
127 éiﬁ;iEK 77078/2022|15.09.2022 WP (C) /13059/2021 |10 c
128 APUSSER 199079/2022(15.09.2022 e (C)/8745/2021 |10 c
129 ?iﬁéiEK 77080/2022 |15.09.2022  |WP(C)/8764/2021 |10 c
130 ?iﬁéiEK 77081/2022 |15.09.2022 |[WP(C)/8762/2021 |10 c
131 ?iﬁéiEK 77082/2022|15.09.2022 |[WP(C)/8756/2021 |10 c
132 ?iﬁéiEK 77083/2022 |15.09.2022 |[WP(C)/8759/2021 |10 c
133 éiﬁ;iEK 77084/2022 |15.09.2022  |WP(C)/8754/2021 |10 c
134 ?iﬁéiEK 77086/2022 |15.09.2022  |WP(C)/8751/2021 |10 c




ABHISEK

135 [ 77087/2022|15.09.2022 WP (C)/8748/2021 |10 c
ABHISEK

136 [ oo 77088/2022|15.09.2022 |WP(C)/8726/2021 |10 c
ABHISEK

137 [ o 77089/2022 (15.09.2022  |WP(C)/8741/2021 |10 c
ABHISEK

138 [ 77090/2022|15.09.2022  |[WP(C)/8737/2021 |10 c
ABHISEK

139 [ o 77091/2022|15.09.2022  |WP(C)/8733/2021 |10 c
DEBENDRA

140 | o 77092/2022|15.09.2022 WP (C)/16641/2022 |10 c
ABHISEK

141 (Do 77093/2022|15.09.2022 WP (C)/8729/2021 |10 c
ABHISEK

142 [0 77094/2022|15.09.2022 WP (C)/10716/2021 |10 c
ABHISEK

143 [ 77095/2022(15.09.2022  |WP(C)/10717/2021 |10 c

144 |A. SAHOO |77096/2022|15.09.2022 |[WP(C)/7631/2021 |10 c |

1145 |A. SAHOO |77098/2022|15.09.2022 |[WP(C)/7634/2021 |10 c |
SWAPNA

146 22000 77099/2022|15.09.2022 |[WP(C)/4066/2021 |10 c
SWAPNA

147 |San00 77101/2022(15.09.2022 |WP(C)/4817/2021 |10 c

148 |A. SAHOO |77102/2022(15.09.2022 |[WP(C)/5315/2021 |10 c

149 K SAHOO  [77104/2022|15.09.2022 |WPCRL/89/2022 10 c

150 |[S K SAHOO |77117/2022|15.09.2022 |ARBA/9/2020 10 c |

151 |J PRADHAN |77122/2022|15.09.2022 [WPC (OAPC)/299/2018 |10 c |
M R

152 |hourray  |77123/2022(15.09.2022  [WEC (OAC) /251/2018 |10 c

153 |[S. DASH  |77124/2022|15.09.2022 |ABLAPL/11139/2022 |10 c
M/S ASHOK

154 KU- SRHOO/ 155145/2022(15.09.2022  |MaTA/88/2021 10 c
B.S.DAS,
S.BISWAL
SARADA

155 | ak 77146/2022|15.09.2022  |MATA/88/2021 10 c
SIBA

156 |PRASAD 77151/2022|15.09.2022  |ABLAPL/6630/2022 |5 U
SAHOO

| | | ITotal 1278.1

NIC




